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Il THE CBIITFAL ADMINISTRATIVE TPIEUHAL, JAIFUE BEICH, JAIPUR.
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CE 76/94 (0OA 534/32)
Chhotu Singh =/0 Shri Pap Singh, at preszanc zmployed on the post
of Chowkidar, Sihot Bari Fest, Distt. Sikar (Rajasthan).
...PETITIONER.
VERSUS

1. - Shri Bhagwan Singh Vermza, Supdt. of Fosi Offices, Silkar
Division, Sikar.
2. Shri Hzri Prasad Sharma, Sub Divisional Inspzctor of Post

—_

ff

D

(Somin

(=]

e

h), 2uk Divizion Silkar (Fajasthan).

e+.. RESPONDENTS.

CORAM:
HOII'BLE ME. GOFAL UDFISHNUA, VICE o

HON'ELE MF. O.F. SHAFMA,
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Cioneyr ees Mir, C.B. Shavrma, bieief holder for
3
U

ORDER
PEF HOII'BLE MF. GOPAL I'FISHIA, VICE CHATIRMAN

Thiz i=g a Contempi Petition by paiitcionzr Chhotn Singh
stating tharein that by not implemeniing the  ﬂecision of the
Tribunal in OA £34/92 dated 19.1.%21, the rvezpondznts have
COUrt. The vespondenie have £ilzsd theirv

arvears of allowances from 23.5.8

Adivections givzn by ithe Tribunal in the
fully complied with. The applicani has himszlf acceptzd the

aforeszaid payment made Lo him vides Ann.R-1,
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2. Thisg Contenpt Peticion is, therzfore, not tenabls and

(O.F. SHA&MA, ' (GOPAL FFISHMNA)
MEMBER (A) VICE CHAIRMAN
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